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                                          Date of Issue: September 4, 2009

      Closing Date:  September 28, 2009
REQUEST FOR PROPOSAL (RFP) FOR JUSTICE INNOVATION FUND
The Government of India (GOI) and United Nations Development Programme (UNDP) are inviting proposals from organisations including Non-Governmental Organizations (NGOs) and academic/training/research institutions for innovative activities aimed at  enhancing access to justice of marginalized communities through legal empowerment  of marginalized people and capacity development of civil society and community based organizations working with marginalized communities.  The activities must target people belonging to scheduled castes, scheduled tribes, women, minorities, persons with disabilities and other members of marginalized communities in select States (Bihar, Chhattisgarh, Jharkhand, Madhya Pradesh, Orissa, Rajasthan and Uttar Pradesh).

The intervention will be financed in the context of the GOI-UNDP Project on Access to Justice for the Marginalized in India.  Within this project a Justice Innovation Fund (JIF)  has been created  with the aim of supporting innovative interventions for creating legal awareness directly amongst members of marginalized communities to enable them to seek justice; to enhance  capacities of civil society and community based organizations to assist marginalized communities access justice; to initiate district level forum of government functionaries, human rights defenders  and marginalized people to facilitate access to justice; preparation of innovative legal empowerment materials and to conduct action research and recommend changes in government programmes, policies, and statutes for enhancing access to justice of marginalized communities .
Grants will be allocated as per the decision of the selection committee formed for this purpose, and a Memorandum of Understanding (MoU)/ Grant Agreement will subsequently be signed between UNDP and the responsible party. The MoU will serve to register the commitments and results that the recipient institution has agreed to produce. Funds will be released in 3 installments (1st upon signing, 2nd upon receiving the mid-term report, 3rd upon receiving final report and based on satisfactory deliverables).

Selection Criteria
· Justification

· Innovative ideas
· Minimum three years working experience (of the organization)

· Expertise and experience in conducting proposed activities
· Measurable Impact on target group

· Sustainability

· Feasibility
· Equity –Gender sensitive and inclusive design
Projects addressing more than one initiative and/or located in more than one target states will be given preference.

Project Duration 

· 12 months – 24 months
Proposal Format
· Introduction of the organization indicating past experience in the subject area

· Justification / background

· Proposed location* and description of target group of intervention
· Expected impact on empowerment of women and people belonging to marginalized groups (SCs, STs, minorities etc.) 
· Deliverables / results ( highlight impact on gender equality and inclusion )
· Time schedule with milestones / performance targets
· Description of team (team leader, team members)
· Financial proposal (including a breakup)**
· Copy of the organization’s Registration Certificate
· Names and contact details (including the name of the person-in-charge and telephone numbers) of 2 funding agencies that have supported the work of the organization in the last 3 years.
The organization is responsible for achieving the objective of the grant and reporting (i.e. interim report after six months and a final report after closure). The property rights of the proposal rest with the organization.
Proposals shall be sent to bids.india@undp.org or addressed to Procurement Division UNDP, 55 Lodhi Estate, New Delhi 110003. 
Deadline for submission is 28 September 2009, 7 PM, India time.

* The intervention can be undertaken at any level within one or several of the United Nations Development Assistance Framework (UNDAF) States which are Bihar, Chhattisgarh, Jharkhand, Madhya Pradesh, Orissa, Rajasthan and Uttar Pradesh.
** The following activities will not be funded:
· Ongoing projects (i.e. projects are already under way before the application was submitted);

· Running costs annual administrative costs (fixed expenses, e.g. rent, electricity, water, gas, etc.) 

· Projects that are purely relief, charity or welfare-oriented;

· International travel expenses;

· Commercial activities; and
· Projects that involve costs of capital assets, such as the construction and acquisition of vehicles etc.

